Name of the Corporate Debtor: MAX ALERT SYSTEMS LIMITED; Date of Commencemem&B&é?%g%é}gﬁb%or%ﬁq

Creditors as on: 28-10-2021; Name of IP: Mr. Rakesh Kumar Tulsyan; Process Number: 1; Last 5

of
111970

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

Summary of Claims Received

Amount

Summary of Claims Admitted

No. of Claims Amount

% Share in Total
Amount of Claims
Admitted

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

NA

Unsecured financial
creditors belonging
to any class of
creditors

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

NA

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

14591405

2 14391405

81.78

200000

Annexure 4

Operational creditors
(Workmen)

NA

Operational creditors
(Employees)

NA

Operational creditors
(Government Dues)

NA

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

6279386

1 3207319

18.22

3072067

Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

20870791

17598724

3272067

NA



https://ibbi.gov.in//claims/claims-list/11636
https://ibbi.gov.in//uploads/claims/22c13431864f17498a96e5ab307732ef.pdf
https://ibbi.gov.in//uploads/claims/2021-10-31 12:19:18-751cf7b7696806b75288e379687b2bbe.pdf
http://www.tcpdf.org

